The Registrar,

Principal Bench, National Green Trubunal,
New Delhi.

No.: 5 ?///I/A Dated: 24.03 o244

Subject: Notice of hearing in Suo Motu matter in re: News item appearing in
Hindustan Times dated: 31.01.2024 entitied " Punjab has no tech

mechanism to check illegal mining, says CAG."

Whereas, the hon'ble Principle Bench, National Green Trubunal, New
no. 222/2024 titled as Delhi. vide order dated 21.01.2024 in the matter of orginal
application " Punjab has no tech machanism to check illegal mining, says CAG."
has directed the undersigned to file reply. In this regard detailed report from
Executive Engineer-cum-District Mining Officer, Faridkot has been received in
this office vide letter no. 771 dated 12.03.2024, the datail of which is as under:-
the news report it is written thzt “the test checks of racords in Amritsar,

wara ard Golewala Division, which had jurisdiction ovar sand mining sites,

ology Division, Ferozpur) has the jurisdistion of Mining in district Ferozpur
not in District Faridkot.

It is pertinent to mention here that there s ro river tnat flows in the jurisdiction
of district Faridkot and That There are no approved sand mining sites i.e. PMS
(Public Mining Sites) or CMS (Commerciz! Mining Sites) in district Farickot.For
Carrying out mining in any district of Puniab DSR (District Survey Report) of the
concerned district is prepared. The mining sites selected in the respective DSR
of District are detailed further by the hired consultant of Mining & Geology
Department. Then, hired consltants makes the detailad study in which proper
mining plans are prepared. Mining plan includes all th= required information i.e
kml files of site, Environmental Clearance, Path arproved etc. The kml file
prepared act 2s Geo-fancing ard Gen tagging.

during the prapearation of DSR (District Survey Renpart) for FY-{2022-23), the
consultant hired for prapration of DSR submitted that the sand deposits in
district Faridkot are present below 3m (8-10 feet). However, ground water is
found to be present at approximately 3.5-4m (17-13 feet) Thus, according w0
Enforcement & Monitoring Guidslines for Sand Mining 2020, the land in the
district farickot is not fit for sand mininc Here sirce tre !thalony indicates
proximity of ground water tahla at araund 3 £-4 raetar  hence to keep safe zone
of 2 meter from ground water table is noi feasib’e 2s per Enforcement &

Monitoring Guidelinas for Sand Miring 2022,
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That Punjab water resources department has online website for regular
monitoring 6f mining activites and issuing permissions (K1,K2 permits) in the
state.

That mining department issue K1 permit for excavation of ordinary earth in which
KML file of borrow area is attached in the online application. other than this, a
layout plan is prepared by the applicant which alsa show the co-ordinates of the
boundry pillar.any illegal mining is checked with the help of KML file and co-
ordinates given in layout plan.

It is pertent to mention here that Mining team of district Faridkot keep the regular
check on the trasporatation of illega! sand entering the district from other districts
and Total Rs. 1459126/- in FY 2022-23 and Rs. 27403689/~ in FY 2023-24 have
been recovered from the illegal sand trasporiers threugh challans and deposited
the amount recovered in the district Treasuery.

That this office has no Unmanned Areal Vechicles (UJAVs) electronic
Surveilence to check illegal mining but this office is going to float tenders to buy
the drones and to impart training to the field office for drons operation to have
better monitoring and check on illega! mining.

Report is submitted for your information and kind perusal please.

Deputy C

Faridkot.

riSsioner,



